11.09.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

11.09.2018

COURT NO. 37

(DIVISION BENCH-IT)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2:30 P M
1. LPA 160/2018 CADILA HEALTHCARE LIMITED AND
CM 11741-44/2018 ANR
VS. COMPETITION COMMISSION
OF INDIA AND ORS

KRISHNAN VENUGOPAL,
RAHUL GOEL, ANU MONGA,
NEERAJ LALWANI, RISHABH
ARORA, NITISH SHARMA,
SAMAR BANSAL, SHREYA
SINGH, MANAN SHISHODIA,
AAKANSHA KAUL

COURT NO. 30
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A. 354/2017 RIYASAT DINESH MALIK, MEENAKSHI
VS. THE STATE (NCT OF DELHI) CHAUHAN

2. CRL.A. 1091/2017 MOHD RIYAZ

VS. THE STATE GOVT. OF NCT OF DELHI

M.L. YADAV, ASHOK KR. GARG

3. CRL.A. 70/2017 PARVINDER HIRENDRA KUMAR
VS. STATE MEENAKSHI CHAUHAN
4. CRL.A. 76/2017 AKASH SAHIL JAIN, MEENAKSHI

AT 02:15 P.M.

1. W.P.(C) 1906/2015
C.M APPL. 3410/2015
C.M APPL. 16811/2015

HIGH COURT OF DELHI
10TH SEP,2018

VS. STATE (N.C.T OF DELHI)

COURT NO. 6

CHAUHAN

HON'BLE MR. JUSTICE C.HARI SHANKAR

DELHI TRANSPORT CORPORATION

VS. LAKHMI CHAND

AVNISH AHLAWAT,
RAJIV AGARWAL

REGISTRAR (LISTING)



11.09.2018 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION

COURT NO. 47 (0s-C)
NEW COURTS BLOCK (SECOND FLOOR)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

20. TEST.CAS. 92/2016 NEELAM SETHI SANJEEV SAHAY, HIMANGI
Vs. STATE & ANR KAPOOR, BHAGAT MALHOTRA,
SHRIYA CHANDA
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